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\’N\/ Central Administrative Tribunal
Circuit Bench Lucknow,
T.A.NO, 381 of 1987
(WePoNC.1110 0£79)

S$.B.LalY essese Applicant/petitioner

Versus

Union of Iadia seeess Respondents

Hon'ble Mr.Justice UsCeSrivastava, v.e.

HQB'D!Q MrIA.B.GQr;hj. Al M,y

Dateds 5.7.1991,

This case has been t- ansfered from Allahabad

ﬁh%ch—also the applicant failed to a ppear on
cetgein dates. The respondents have filed a

e us. It has been mentioned that the

icant was subsaquently promotad as office
wwfvsuperitendent rade IX in the year 1981 and

as office superitendeat 1n Nov, 85, Applicant |
has bean granted relief

This petition khus having been infructnous
is dismiszed as such .

ALM, V.G N
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